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1, tbe Chairman of the Committee on Private Members' Bills and 
Rnolutiom. havinl been autboriaed by tbe Committee to present tbe 
Report on their behalf. present this Twentieth Report. 

2. The Committee met on the tth December, 1972 for-
t Allocation of time to the Resolutions at item Noa. 2. 3 and .f let 
· down in the List of Business for rriday, the 8th December. 1972. 

n CJ .... ftcation and allocation of time for discutlion of Billa (vide 
· Appendix) under clau.s (b) and (c) of Rule 294(1) of the 

RWes of Procedure. 
Ill. Examination of the Const.itution (Amendment) Bill, 1972 (AfMRd. 

me7't o/ Sewtath ScheduZ.) by Shri Bhopndra Jha. under 
Ru.le 2M{l)(a) of the Rules of Procedure. 

JV. ft,eeonllderation of tbe classiftcatlon of the Delhi !Unt Control 
(Amendment) Bill, 1972 (AftM1M:ltnnt of Meiiqn 2) by Shri 
Shuhi Bbulhan. 

A.lloltneni of time co Ruoh&tion• 

3. The M~mbers wbo had tabled the retolutlonl were invited to attend 
the attting. None of them attended . 

.f. 'nle Committee recommend tbe allocation of time as follow•: -
(1) Rnolution reprdina Land reforms 2 hours. 
(2) Resolution reprding Nationaliaation of sucar industry. 2 boun 
(3) Raolution reprding Nationaliution of colllfttel 2 boun. 

I 

~tion. atad allocation of tim. io Bill• 

&. The Memben-Jn..cbarge of the BW1 were invited to attftld the sit-tiJll. Shri R. P. Ulapnambi attended, 

6. After comiclering all aspects of the BWa the Committee recommend 
that. all tbe Billa be placed in cateaory 'B'. The Committee recommend 
allocation of time for each of the Bills as abown in column s of thf. 
Appendix. 

Enmiftotion of t- Coutiivtilm (Anaadment~ ~~L!972 (Amnctmni o/ Scwt&th Sdwdulc} bSt 81wi B""flftlGT'CS J1a& 

1. Shri Bbogmdra Jha. the ~rge of the BUI was invited to attend the lit1in8. He did not attend. 

8. The Bill aeeb to ~ Lll&-1 of the Seventh Schedule to the Con-
stitution with a view to empower the Umon Government t.g make preven-
the detention law to cover HODOmic and IOdal o&nees like hoarding and 
black-marketing. non-payment of customs and exdle dutiel, violation ot 
~~'ft; nchante reguletion• and prote.lnc and preeclatnc of un-



2 
The Committee recommend that the Member mipt be permitt.ecl to 

move for leave to introd~ the Bill 

IWcouiderattoft of ~ of• Bill 
9. The Committee COlllidered the request of Shri Shuhi Bhlllban to 

reconsider their eerlter dedsion (Wie Nineteenth Report) and place hil 
Bill, namely, the Delhi Rent Control (Amendment) Bill, 1972 (Amend-
mnt &f lldloft. 2) in category •A·. 

On recon.sideratio, the Cosmnittee did not aee ay jut&Uleation in 
alt«tng tbe or1,ma1 catqorilatioa of the Bill. 

~com~ 

10. '!be Committee recommend that:... 
(l) the allocation of time to redutiona. u aboWQ in paraaraph 4 

above. be agreed to by the lfome; -
(ll) the cluaiftcation and allocation of time to Billa by the Com-

mittee, as shown in the Appendix. be aF'ftCI to by the HOWie; 
and 

(ill) Shri Bbogendra Jha be permitted to move for leave to introduce 
h1I eonaututian <Amendment) au .. 

Nsw D1u11: 
~4.1912. ----· 
A~N 13, 1894 Saka). 

G.G.SWELL. 
~ .. 

Commtuee on Privclte llntber .. 
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APPENDIX 

SL Nmne of the Bill and die Mem1Jer..in-chllp Bill No. 
No. 

- - ___ ,. 
I 2 3 

L Tile Pteftntion of Food Adultenlion 95 of 1912 
(A umdm:at) 8111. 1972 (A•••u I/ 
....,_a. 3 -..) lr.f Shri P. Ven._.. 
~. 

2. Tbe Cllild M.arrilF Rcatnlnt (Ameocbnent) ,a of •912 
BlU.1912(• r I 1 atCl/ICriwS.J-GC.) 
bY Dr. ~ Pm4eya. 

3. Tbe <:OU lndaatrY (Amendment) sm. 1912 1o6 of 191:a 
(AH111irlr1t o/ ICliMf '4 I, lie.) bJ Shri 
c. 1:. Clwldnppan. 

4- Tile <:lMdtladon CAmendmetU) Bill. 1912 104 of 1912 
(0....._ o/ cnid. 240 A> bJ Shri ll. P. 
u~. 

J. Tile c lllllhd• (Amcndmeutl Bill. 1972 10, of 1972 
(Att...._, •I arricW J2•) bJ Shri R. P. 

s 
:MGIPND-Lino (NS)-1.695 LS-6-lZ.72-ilO. 

CateaorY Ts re-
recommend-- commended 

ed .,, the Caal· 
mittee 

' ' 
B a bGUn 

B :a hoarl 

B 2 houra 

B a Milan 

2 ito.n 




